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PAPERS LAID ON THE TABLE

BEPoxT OF NATIONAL Commausaron on
AGRICULTURE, 1976—PaRts I 10 XV,
¥TC,

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
XHAN): 1 beg {o lay on the Table:—

(1) A statement (Hmdi and Eng.
lsh versions) regardmg sub.
mission of Final Report of the
National Commission on i~
culture. A

@) A copy of the Report of the
Nationay Commission on Agri-
culture—1976—Parts 1 1, Xv.

(3) A Note (Hmngj and  Englsh
versions) containing the im-
portant recommendations made
fu the Final Report of the Na.

tional Commission on Agricul-
ture

() A statement (Hinai
Lish versions) g;p].,:nind, E;:
reasons for not laying simul.
taneously the Hind: version of
the Report of the National

Commission on Agriculture—
1978

;:;uced in Library See No LT-10418/

Normrcation vnDER CusToMs ACT AND
AMENDMINTS TO THE RESERVE BANK OF
Isvia Scurovrizp RBawks REGQULATIONS

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGD: On behal! of

MARCRE 13, 1070

Popers sid 144

Bhri Pransb Kumar Mukeriss, | beg
te lay on the Table:—

() A copy of Notification No.
GAS.R. 260 (Hindi and English
versions) published in Gazette
of Indig dated the 38th Feb-
ruary, 1976, under section 1359
of the Customs Act, 1962 to-
gether with an explanatory
memorandum. [Placed m Lib-
rary. See No. LT-10419/76.]

(2) A copy of the Amendments
(Hindt and English versions)
to the Reserve Bank of India
Scheduled Banka' Regulations,
1931, under sub-section (4) of
section 58 of the Reserve
Bank of India Act, 1934.
[Placed in Labrary. See No.
LT-10420/76]

Lirg INSURANCE CORPORATION (AMEND-
MENT RULES)

SHRIMAT!I SUSHILA ROHATGI- 1
beg to lay on the Table g copy of the
Life Insurance Corporation (Amend-
ment) Rules, 1978 (Hindl and English
versions) published 1n Notification No
G SR 80(E) in Gazette of India dated
the 16th February, 1976, under sub-
section (3) of section 48 of the Life In-
surance Corporation Act,1965 [Placed
s Library See No LT-10421/76]

NOTIFICATION UNDER CENTRar ExCIsE
Rures

SHRIMATI SUSHILA ROHATGI- I
beg to lay on the Table a copy of the
Notification No GSR 121(E) (Hind
and English versions) published in Ga-
2eite of India dated the 12th March,
1076 issued under the Ceniral Excmse
Rules, 1044 together with an expliina-
tory memorandum [Placed in Lidrary.

See No. LT-10422/76]. :



